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4, Badarpur —  46.17 paise at
220 KV per unit
47.09 paise at
33 KV per unit

(c) and (d). No final decision has 
been taken regarding the recommen-
dation of the Rajyadhyaksha Conaraittec 
ihai power from Central stations should 
be sold at  a uniform rate to Stale 
Electricity Board,

[Translation]

Honorarium Paid and iVfe dicines Given 
to Rural Health Guides

1372. SHRI HARISH RAWAT : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state:

(a) the monthly salary or honora-
rium paid to a Ruial Health Guide and 
the total value of medicines given to 
him for distribution;

(b) vt^hether there is any proposal t6 
increase his present honorarium and 
also the quantity ofmedicincs given to 
him for distribution; and

(c) if so, the details theieof ?

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKWANA) :
(a) A village Heath Guide, is paid an 
honorarium of Rs. 50/- per month and 
medicines worth Rs. 600/- per annum.

(b) No, Sir.

(c) Question docs not arise. 

Irrigation Projects Under Construction

1373. SHRI HARISH RAWAT : 
Will the Minister of IRRIGATION 
AND POWER be pleased to state :

(a) the names of the irrigation 
projects in the country still under con-
struction for the last ten years or 
more;

(b) the time by which all these 
projects were cxpected to be completed 
as per the proposed target and the 
estimated cost thereof;

(c) the amount of expenditure likely 
to be incurred on them now and the

time by which these projects are likely 
to be completed; and

(d) the steps being taken by tbt 
Ministry to ensure completion of  all 
these projects within the amount and 
ihe time limit fixed therefor ?

THE MINISTER OF IRRI-
GATION AND POWER (SHRi. B. 
SHANKARANAND) : (a) to (c) T4t  
requisite information for major and 
medium irrigation projects started before 
1,4.1974 is given in the statement laid 
on the Table of the House. [Placed in 
Library, see No. LT-715/85].

(d) Since Irrigation is a Statt  
subject, the projects are planned, 
funded and implemented by State 
Governments. Government of India 
have been urging the State Governments 
to cojnpletc the on-going project! 
expeditiously by providing necessary 
funds for such projects on priority. T® 
asists the States jn completiou of the 
projects expeditiously, the Central 
Water Coinmisbiou monitors selected 
projects, in which bottlenecks and diffi- 
cuities in supply of scarce material such 
as cenunt allocation for irrigation and 
power sector are identified. Assistance 
for such supplies, and other technical 
assistance is arranged for the State 
Government. Central Government also 
arranges for credit/loan assistance 
from external lending agencies such as 
World Bank, IFAD and other bilateral 
agencies to assist the States in getting 
additional plan assistance.

[Etiglii>h\

Fast Shuttle Between Bhusaval and 
Bombay

1374. SHRI VIJAY N. PATIL : 
Will the Minister of RAILWAYS bt
pleased to state :

(a) whether there is any proposal 
to start  a fast shuttle train between 
Bhusaval and Bombay; and

(b) if  so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MADHAVRAO SCINDIA) *
(a) No, Sir.
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(b) Does not arise.

Construction of Sardar Sarovar

1375. SHRI VIJAY N. PATIL : 
Will the Minister of IRRIGATION 
AND POWER be pleased lo siate ; •

(a) whether the construction and 
eompletioD of Saidar Sarovar dam on 
river Narbada is considerably delayed;

(b) if so, whether construction was 
itarted late and if so, the reasons tliere- 
for; and

(c) the steps Goviirnment propose 
to take to expedite the compleiioii ol 
Ihe project ?

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA- 
NAND) : (a) to (c) Though ihere has 
been no delay as such in staniiiij the 
•onstruction, the progress has been
»low. Centre has urged upon iho bene-
ficiary States to provide the rt.qui^,ite 
outlays for this projcct in their Annual 
Plans. An external assisiance ol US 
I  300 million has also been made 
available for this Dam and appurtcneut 
works from the World Bank. Furtlier, 
Government of India has also decided 
to contribute Rs. 300 crores towards 
the share cost of Madhya Pradesh to 
■peed up the execution of tliis projcct.

Loss in Power Transmiiision and 
Arrears Towards the State Elcctrieiiy 

Boards

1376. SHRI K. RAMAMURTHY; 
Will the Minister ol ii<.RlGAllUN 
AND POWER be pleased to siaic :

(a) the steps that have been taken 
I* minimii^e the losii in power iransuns- 
ai«n and distnbuiion, wineh has been 
iieeply goniK up year atier year, about 
23 per cent ot power gcuciatcd bung 
itae latest estimaie; and

(b) the steps that have been initiated 
to rccover the arrears of power charges 
from the Stale Electricity Boards to 
Power Plants, indicating tHe State-wjsc 
arrears ot power charges from each 
S^tate Eiccincity Board ?

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA- 
NAND; : (a) The power transmission 
and distribution loss (including theft 
and pilferage) on an all India basis is 
presently 20,21%. The various steps 
that have been taken to minimisa such 
losses are indicated in statement-I;

(b) The Slate-wise arrears of power 
charges from each Slate Electricity 
Board due to the National Thermal 
Pouer Corporation, the National Hydro 
Electric Power Corporation, the 
Damodar Valley Corporation and the 
Neyveli Lignite Corporation, as in- 
timaled by tiiese Corporations^ are 
given in statenuiit- ll . The matter relat-
ing to prompt cleaiance of these arrears 
has been taK>.n up with the dilferent 
State Governments/Electricity Boards.

Statemcn(-l

The need for reducliuti of the trans- 
mis^.ion and disiribuiion losses has been 
engugiLig ihe ailcntioii of the Govern-
ment of India us well as the State 
Governuients/Siatc Eiectriciiy Boards. 
The Department of Power had written 
in March, 1984, to the Power Secretaries 
of all the States, Union Terrflories, 
Chairman of the Slate Electricity 
Boards, Bhakra Beas Management 
Board, Beas Construction Board and the 
General Manag-'r, Delhi Electric Supply 
Undertaking, suege,sting to them the 
implementation ol various measures (as 
mentioned below) in order to reduce 
transmission and uistribuiion losses :

(i) Identification of weak areas
high system losses and find-
ing out the causes for high 
losses;

(ii) Installation of shunt capa-
citors by all inductive motive 
power consumers and close 
monitoring of the progress;

(iii) Strengthening of sub-trans-
mission End distribution 
systems;

(iv) Reducing the length of sub-
transmission and distribution 
lines and re-location of sub- 
slalions near the load 
centres;




